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·137. SHRI RAM PRAKASH: Will the 
Minister of IRRIGATION AND POWER be 
pleased to State: 

(a) whether a study of flood trends in Uttar 
Pradesh in the past 20 years was recently con-
ducted by the State Irrigation Department; 

(b) whether the Study Team has envisaged 
the investment of Rs. 400 Cl'ore to solve the 
flood problem in the State and the Union 
Government have been approached for special 
grants for t he purpose; and 

(c) if so, Government's reaction then to ? 

THE MINISTER OF IRRIGATION AND 
POWER (DR. K. L. RAO) : (a) to (c). The 
Government of U Itar Pradesh are yet to pre-
pare a comprehensive plan of flood control in 
the State aflr< carrying out a detailed study of 
the floods and flood damage particularly in 
recent yean in the varioul river basins of the 
State. However, in October, 1971, they had 
estimated the likely cost of future flood control 
m .... ures in the State baaed on a rough study 
al RB. 400 crures. They had also indicated that 
for the implementation of such a huge program-
me, Central assistance would be required. 

The question of Central assistance can be 
considered only after the comprehensive plan 
and the programme of works is reccived and 
examined at the centre. However, the Centre 
has agreed to provide special financial assistance 
with a ceilling of Rs. 10 CrOl"l:8 outside the plan 
during the last 2 years of the Current plan for 
the .peedy implementation of some priority 
flood cootrol works in the State. 
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.138. SHRI K. SURYANARAYANA : Will 
the Mini.ter of RAILWAYS be pleased to 
state: 

(a) whetber any rules have be~ framed for 

the promotion of Class II Officen of the 
Railway Accouots Department to the Indian 
Railway Accounts Service and if 10, wbetber 
he would lay a copy thereof on the Table; 

(b) whether any ratio hu been fixed for 
the prontotion of sucb class II Officers to 
fknior Scale of the Indian Railway Aceount 
Service and if so, wbat ; 

(c) whether such ratio is observed Railway-
wise or on all-India basis; and 

(d) tbe number 01 Clus II Officers of the 
Northern Railway wbo are at present working 
in the Senior Scale and holding independent 
charges outside the Headquarten ollice and 
the number out of them who are Non-
Graduates ? 

TH~: MINISTER OF RAILWAYS (SHRI 
T. A. PAl) : (a) The rules regulating promo-
tion of Class II Officers of the Railway 
Accounts Department to the Indian Railway 
Accounts Service, framed in consultation with 
the [j nion Public Service Commis.ion, are con-
tained in the Indian Railway Accounts Service 
Recruitment Rules, 1966. An extract from tbe 
relevant Rules is laid in the table of the House. 
[PlaCtd in Lib,a,y. See No. LT 3287/72J. 

(b) No. 

(c) Does not arise. 

(d) Four-2 out of these 4 are Non-
Graduates. 
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.139. SHRI M. S. SANJf:.EVI RAO: 
SHRI E. V. VIKHE PATIL: 

Will the MiDister of RAILWAYS be pleased 
to state: 

(a) the Rumber of wagons supplied during 
the last two years for the transportation of 
cement and iron from tbe Centres of produc-
tion to dilferent parts of the country ; 

(b) whether in both these years wagons 
supplied by his Ministry met the demand 
fuUy ; Ilnd 

(c) if not, the extent to wbich the demand 
was met in both the years ? 




